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Torture of Harijan Women of Village

Lakhnupur of Azamgarh
District (U, P.)

SHRI KAMALNAYAN
BAJAJ :

1986.

SRAVANA 16, 1892 (S4KA)
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SHRI C. M. KEDARIA :

Will the Mipister of HOME AFFAIRS
be pleased to state :

(a) whether it is a fact that Harfja n
women, Shrimati Ramawati of village
Lakhnopur of Azamgarh District, was al-
Jegedly hung nude upside down from a tree
and made to suffer in human tortures by the
U. P. Police ;

(b) what is the result of the inquiry con-
ducted by the U. P. Government against the
Police authcrities in this connection ;
and

(c) the action taken by the U.P. Govern-
ment in the matter ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFA'RS (SHRI
RAM NIWAS MIRDHA): (a) to (c).
According to tke information received from
the State Government, the State C.I. D.
are making inquiries into the allegation. The
Station Officer, Kandhrapur has been placed
under suspension.

Swearing in Ceremony of Chicf Justice
of Calcutta High Court
1987. SHRI SRADHAKAR
SUPAKAR :
SHRI SAMAR GUHA :
SHRI RAM AVTAR
SHARMA :
SHRI S. KUNDU :
SHRI B K. DASCHOW-
DHURY :
SHRI SURAJ BHAN :
SHRI OM PRAKASH
TYAGI :
SHRI BRIJ BHUSHAN LAL :
SHRI JAGANNATH RAO
JOSHI :
SHRI RAM GOPAL
SHALWALE :
SHRI SHARDA NAND :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the Bar Association of the
Calcutta High Court has drawn Govern-
ment’s attention to certaln unpleasant inci-
dents, which took place during the swearing
in ceremony of the new Chief Justice of the
High Court of Calcutta ; and

(b) if so, the reaction of Government
thereto ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS, AND
MINISTER OF STATE. DEPARTMENTS
OF EIECTRONICS AND SCIENTIFIC
AND INDUSTRIAL RESEARCH (SHRI
K. C. PANT) : (a) The Bar Association of
the Calcutta High Court has forwarded to
Governmont a copy of its resolution criti-
cizing the specch of the Governor at the
swearing-in .eremonv of the Chief Justice of
the Calcutts High Court.

(b) The speech of the Governor repre-
sented his personal views and does not call
for any reaction or comment from tie
Governmer.t of India. Similar views have
been expresied by o:hers also

Corrcspondence with U P S C. Re-
Appointment of a Former Lib arian of
National Library. C lcutta as a
Member of the Elcction Board

1988. SHRI ABDDUL GHANI DAR:
Will the M:nister of EDUCATION AND
YOUTH SERVICES be pleaced to state @

(ay whether his Ministry wrote to the
U. P.S. C. in 19:7 sugeesting that <he for-
mer Librarian of the Natiora’ Lilrary,
Calcutta be anpointed as a miemier of the
Selection Board for the pos: of Librarian,
National Library, Ca'cutta ; and

(b) if so, whether the ent:re corre pon-
dence on the subject weuld laid on the Table
of the House ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT DAR-
SHAN) : (a) Yes, Sr.

(b) It would not be consistent with pub-
lic interest to lay the correspoadence on the
Table of the House.

Post of Librarian, Natlonal Library,
Calcutta

1989. SHRI ABDUL GHANI DAR :
Will the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether the services of the Librarian,
National Library, Calcutta are being termi-
nated and that a superannuated person is
being appointed in his place ; and

(b) if so, the reasons therefor ?

AUGUST 7, 1970
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRI BHAKT DAR-
SHAN) : (a) and (b). Certain chaoges in the
administrative set up of the National
Library, Calcutta. are at present under the
consideration of the Government,

Release of Reports of Reviewing Committee
on Nutional Library, Calcutta

1930. SHRI ABDUL GHANI DAR :
Wil the Minister of EDUCATION AND
YOUTH SERVICES te rleased to state :

(a) whether certain Mcmbers of Parlia-
ment have asked for the releasc of the
report on the National Library, Calcutia
submitted by Dr Y. S. Jha Chairman of
the Reviewing Committee, the report of the
Cticef Labour Commissioner and Justice
Khosta Committee report ; and

(b) if s0, when these reports ate going
to be released ?

THE MINISTER OF STATE IN THE
MINISTRY OP EDUCATION AND
YOUTH SERVICES (SHRI BilAKT DAR-
SHAN) : (a) Yes, Sir.

(b) These
shortiy.

reports  will  be releised

Mock Parliament in Schools

1991. SHRI C M. KEDARIA : Will
the  Minister of PARLIAMENTARY
AFFAIRS be pleased to state :

(a) whether any useful purpose is being
served by the programme of holding sessions
of mock Parliament in schools in the Union
Territory of Delhi ;

(b) whether the results of such mock
Parilaments are encouraging and what is
the progr-amme of expansioa of the schzme ;
and

(c) whether the scheme is likely to be
exten’ed 1o a few more Union Territories
and other States with effect from the
ensuring season of Mock Parliaments ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAGHURAMAIAH) :
(a) to (c). The main objects of starting
the scheme of Mock Patliameat Competition
in educaiional institutions are :

(i) to strengthen the roots of demo-
cracy ;





